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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). Yes.

(c) and (d). The proposal for cons-
truction of a road over-bridge in re-
placement of level crossing No. 450 at
Morena is already included in the
Railways Works Programme at an
estimateq cost of Rs. 119.18 lakhs of
which the Railway’s share is about
Rs. 59,59 1akhs, The work is expected
to be taken up shortly and is likely
to be completed in 3 years time. The
work is being synchronised with the
construction of approacheg which is to
be done by the State Government,

Newly Built Quarters in Dhanbad
Division

6241, SHRI A. K, ROY: Will the
Minister of RAILWAYS be pleased to
state:

(a) the detailed cases of un-
authoriseq occupation on newly
built quarters in Dhanbad Division,
Eastern Railway and the actiom
taken by the administration to evict
the unauthorised persons; and

(b) the action taken by Govern-
ment to evict the large number of
outsiders forcibly living in the Out-
houses attached to the Bunglow of
Officers, Inspectors, etc. on Indian
Railways?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) One hundred
newly-built quarterg are occupiedq un-
authorisedly by the railway staff in
Dhanbad Division, Action has already
been initiated to get the quarters
vacated.

(b) Action for eviction in such cases
is taken under the Public Premises
‘(Eviction of Unauthorised Occupants)
Act 1971 and/or assistance of local
police or authorities taken to have the
premiseg vacated.
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